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No. A-1202V/ 04 72011-Ad.VII
Government of India
Ministry of Finance
Department of Revenue
Central Board of Direct Taxes

W

New Delhi, dated the 0. f~February, 201"

NOTICE

Subjsci: = Combined Graduate Level (Main) Examination, 2010 ~ Recrui{mont
¢f Income Tax Inspector and Tax Assistant in the CBDT - options for
tllecation of Region ~ rcgarding*

dhuand

The undersigned is directed to refer to the captioned subject and to say that Staff
salzetion Commission has recommended 846 candidates for prﬂmtmﬂm to the post of
income Tax Inspector and 483 candidates for the post of Tax Assistant in CEDT ( income
Tax Department). As per the existing policy, CBDT will make R%mn! i grhww
aﬂimﬁ{mn of the candidates on ment-cum~preferen¢e basis. Since Iacmiu of dmamf”b;

- sorrespondence addresses from the Stalf Selection Commission would take sorae ime, It

nas besn decided to place a proformae (Annexure ‘A’ for the post of Income Tax

inszenior and Annexure ‘B* for Tax Assistant) on the official web-sii2, so that candidases
sonld submit their preferences after downloading the proforma appmam e them, Add
e candidaies are therefore, requested to indicate/exercise his/her preference in thic
siclosed proforma, duly ﬁlled/cnmplcted in all respect |mmee:i a.s,dv by apesd posl
Repistered post or Cumer to the following address:- '

f= - ' - whit P Namy&nan,
' Direztor (Ad.VII)/CBDT

Ijﬁpumnent of Revenue, N ' R
2, Hudco Vishala Buﬂdmg, . ' ' / ' “’z
sa ﬁahajl Cama Place, R.K. Puram, ~ | |

Wew D#Ihi_—_ 1 0066.
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- Encl: Prol f:wmae(Annexure ‘A’ and annexure ‘B')

Cony o DIT(aystﬂm) with a request to dlspfay this-notice alongwith profonmae aithe
wizb-site of [nccsme Tax Department
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ANMEXUR .4
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Appeintment to the post of INCOME TAX INSP£CTOR in CBIY on the busis of
ombined Graduate Level Exam, 2010. Exercise of options options of aliotment of Rogion

A

S.Ho. ‘Name of Cadre ~ Areas under the Cadre Ea’iﬁimi f %E;‘s woher Cogle |
L _____Control Region | i
_ R E AE%MEDABAD _ Stnte of Guj arat o A :
4. _@ IANGALDRE | States of Karnataka and Goa ] E B
3, | BHOPAL States of Madhya Pradesh and Chattzsnrh K ' o
; 4. | BHUBANESWAR | State of Orissa I
1 3. ‘*i“’ EANDIGARH | States of Punjub, Horyana, Himachal Predssh | &
R | J&K and UT of Chandigarh __l |
? 6. CEENNM | States of Tamil Nadu and UT of Pcmdmhmy K -
7. | DELHI | State of Delhi G
8. | GUWAMATI | States of Assam, North East India O H Wi"%%
&8 #nnﬁmaw States of Andhre Pradesh hyr
_. 10 FATPUR | State of Rajasthan | | - *:i:wm” -
| |1 | HANPUR States of Uttar Pradesh (West) and o part of | |0
' | B F Uttﬂ!‘ﬂkh&ﬂd e e oo ko e At
] ? | ti,.}i;_ LA BCCEN | State of Kerala L
13 HOLKATA | States of West Bangal, Sikkim and UT ﬁfﬁ M T i
- - | Andaman & Nicobar lslands |
i4. LUCKNOW | Stute of Uttar Pradesh (East) and a part of | N
ermed—o oo | Uttrakhand
| MUMBAT ‘Municipality of Greater Mumbai (&xch:admg G
_ | Marathawad & Vldm'bha) i )
__| State of Maharashtra (Viderbha region cml;l) i} j}; o
| States of Bihar & Jharkhand’ Qo
‘State of Maharnshtrn (excluding arcas under | R .
. _“mfi&Nﬂ“rzfﬂfﬂ" I I
Hetlons- _
?,___":ji%’ I T L E LR Y N WEA GRS
SONUUNEE S ] . 1 :

4 g Aﬁgﬁlﬁhﬁt Code viz. A, B, C, ' ote f’ar nxcmalng uptitms

L WoColuma should be left blank.
- By The m ion once exercised shall be final and w:llnotbaallawad tob%an&ed -
! N Fot tﬂllﬂ of Jurlsd:cuon m“ chmns. Official website of [ncome Tax Depart ‘ment

ﬁti‘ﬂ‘ : ﬂﬂiﬂit __ Ii"" LA may be viewed
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ANNEXURF.-B

Appoiniment to the post of 1ax ASSIQTANT in CBDT on the kasis of Combined
{iraducte Level Exam, 2010. Exerclse of options of sllotment of Region

[RETS ,;!u jh&m Code viz. A, B, C, D, ete for exerelsiug nptmns

*; 1.8 i Name of Cadre Areas under the Cadre Cantml Pl ghmbﬁ* Codo 1
| | Control Region | , - ’
‘ __1, | ANMEDABAD _ | State of Gujarat _ - . -
E 2. | BANGALORE “States of Kamataka and Goa ” ? e »
fw 3. | BHOPAL States of Madhya Pradesh and Chartisp rh —E Q - I i
4, Bm,BANESWAR State of Orissa S o wj
s, 5("‘ HANDIGARH | States of Punjab, Haryana Himachal F"mdwh §E 1
| _ | J&K and UT of Chandignrh )
. T CHENNAL “States of Tamil Nadu and UT of Pand:nilemm LF i
1 :%_uziﬁw,:ﬁﬂg: . . State QFD@“" ' i am g : - %
i 1____}1%#_; GUWAHATL | States of Assam, North East India N : |
oo HYDERABAD | States of Andhwa Pradesh R N
10, LJAIPUR State of Rajasthan " 2 B i
i 11, | KANPUR States of Uttar Pradesh (West) and a part of ¥ %
e Uttarakhand _ R . |
‘,___g_giw ;KDCHI State of Keraln . b ¥ _ i
i %{DLKATA States of West Bengal, Sikkim andf UT of | M |
; } ? - T-Andaman & Nicobar Islands L .
- ' % E}CKNCIW “State of Uttar Pradesh (Fust) and & part of | M |
i b | Uttrakhand el . |
| BECERE UMEAJ T Municipality of Gmatur Mumbai {ﬂXGh‘{j ing | O
- B | Marathawad & Vidarbha) _ ,l e N
3 TR NAGP’UR | State of Maharashtra (Vidarbha region mﬂi}_ P o
17. | PATNA _ States of Bihar & Jharkhand 1e —
18, ?PUMF ‘State of Maharashtra (excluding a ateas under | B |
. | _| Mumbai & Nagpur regions _ ) )
BRI BMR PPAOL) | An atched oftice focated in Delhi 8§ . |
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